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Criteria for refUnd of Excess Fare 
Charges 

3993. SHRI JAI NARAYAN ROAT: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) what is the criteria to charge 
excess fare from the ipa~engers and 
its refund to the passengers in case 
passengers were wrongly charged by 
the railway; 

(b) whether it is a fac.t that e&<:ess 
fare tickets are to be delivered at the 
counter of destination of journey; and 

(c) if so, the reasons why the pas· 
sengers are asked by railways to re-
turn the original excess fare tickets 
issued ,by railways in case of pa.ssen-
gers' claim for refund has been accep-
ted by railways? 

THE DEPUTY MINISTER IN THE 
MIN1STRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA· 
M:ENTARY AFFAIRS (SHR.I MAL-
LIKARJUN): (a) to (c). Excess fare 
tickets are issued to passengers found 
travelling without tickets or with im .. 
proper tickets. In emergent cases, 
Exce5s Fare Tickets are also issued in 
lieu of printed card tickets or Blank 
Paper Tickets. Rules require that the 
passenger concerned has to deposit 
the Excess Fare Ticket at the des.ti• 
nation station on completion of the 
journey. For claiming refund, the 
iparty has to send along with the ap-
plication either the original Exces 
·Fare Ticket or a Certificate to the 
effect that the same has been deposit .. 
ed wit h the ticket collector at the 
destination station. The procedure iS 
meant for verification purpose. 

SenIOr Physical Teacher 

3994. SHRI mRALAL R. PARMAR: 
Will the Minister of EDUCATION 
AND CULTURE be pleased to state: 

(a) whether some candid.ates were 
interviewed and selected for appoint· 
m.ent in the capacity of Senior Physi-
~ Teacher by: the Selection Board, · 




